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1. Purpose

Advocate Appearance Portal has been designed and developed for bringing

paperless, speed, accuracy and efficacy for recording the appearance of the

Advocates in the Record of Proceedings, the Advocates on Record may

certify the appearance of Advocates in a matter and send the appearance

slip through this portal.

2. Features

A. Existing Process for Appearance Slip

1. Receiving appearance slips through Advocates directly in

the court or through email on the same day of the case

listed.

2. Verification of the AOR is done manually

3. Name of Sr. Advocates and Advocates type manually in

Record of Proceedings.

B. New process for Appearance slip & Software Features

1. Receiving appearance slips online through the Advocate

Appearance Portal is now possible.

2. At the time of login, verification of the AOR is done by

software through One Time Password (OTP).
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3. Access to case for appearance slip is as per capacity of

the user i.e. AOR. Access control to a certain portion of

the cause list is defined and entry of Appearance Slip is

allowed only in his/her cases.

4. Appearance Slips do not require further entry by the

Registry manually in Record of Proceedings.

5. Provision is available to search appearance slips which

were earlier submitted.

6. Allowed to send appearance slips 2 to 3 days in advance

after the cause list is published on the supreme court

website.

7. This will eliminate the need to submit appearance slips to

the court masters manually by the AORs. Hence making

the process paperless.

3. Eligibility of User to send Appearance Slip

This portal is developed for Adovate-On-Record (AOR). AOR must be

registered with the Supreme Court Integrated Case management and

Information System (ICMIS) and he/she must have been engaged by

parties for which an Appearance Slip request is made. AOR may submit an

Appearance Slip in a case in which he/she is engaged. Normally, all AORs

are registered with ICMIS, however, if an AOR is not registered, he/she may

get himself registered by filling in the form available on the website of the
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Supreme Court and submit the same to the Record Room. On successful

verification, his/her name would automatically appear in Advocate

Appearance Portal.

ICMIS maintains a database of AOR with respect to parties to the case. On

this basis, the system determines whether an AOR’s registered in the

system along with the date of listing.

4. Logging in and Verification
Step 1 : To login, enter AOR Code or Mobile No. or eMail then click on

Get OTP button
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Step 2 : Enter OTP received in your Mobile / eMail

OTP received in eMail OTP received in Mobile

Enter OTP received on registered Mobile / eMail
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5. Cause List

Cause List of logged in AOR with cases listed today and in future dates will 

display here for the purpose of appearance slip.

A. Time Out

Time Out message will appear after 11:30 AM on the day of cases listed 

and will not allow AOR to enter for an appearance slip.

On Click Time Out button message will display :
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B. For Appearance Slip

Once entered to the cause list menu, click on the green button namely

“Click” in “For Appearance” column.
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A Pop up modal will open with case details
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Following steps to follow to submit appearance slip :

Step I : Master List

Click on right side of icon

You may add previously added names of advocates.

Step II : Add Name of Advocates
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Step III : List of Advocates Added

Step IV : I Certify

Step V : Final Submit
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Display Appearance Slip Format with message submitted successfully.

Delivered message
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6. Reports

Submitted Appearance Slips report can be accessed from Report menu :



User Manual - Advocate Appearance Portal Page - 14

7. Sign Out

Click on the Sign Out option in the menu to exit from the portal.

*****


